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Nofice 15 fiereby given that the Nu-Foam Rubber Industries Prvate Timifed hag
commenced valuntary bquidation on March 22, 2021.

The stakeholders of Nu-Foam Rubber Industries Private Limited are hereby called
upon to submit a proof of their claims, on or before April 21, 2021 to the liquidato
at the addrass mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means onlyf
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

o (b® Maya Gupta
Date : 23.03.2021 ((Ee): j a Liguidatorin the matter of
Place: Delhi M's Nu-Foam Rubber Industries Pvt. Ltd
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